
(Sapna) 
 

IN THE NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI, (COURT-II) 

 

Item No. 108 
(IB)-418(ND)18  

I.A-2255/2021  

 

IN THE MATTER OF: 
M/s. Alloys & Metals (INDIA)  … Applicant/Petitioner 

                     Vs.   

M/s. Hindustan Paper Corporation Ltd. … Respondent 

       

Under Section: 9 of IBC, 2016 

Order delivered on 04.06.2021 
 

CORAM: 

SHRI. ABNI RANJAN KUMAR SINHA,       SHRI. L. N. GUPTA, 

HON’BLE MEMBER (J)       HON’BLE MEMBER (T) 

PRESENT: 
Mr Anand Varma Adv, Apoorva Pandey Adv for Applicant MCL in IA-3770 

Adv Sushant Tomar for the Liquidator 

 
 

ORDER 

 

I.A-2255/2021: On the request of the counsel, list the matter on 9th June 

2021. 

 
   Sd/-                Sd/-  

    (L. N. GUPTA) 

     MEMBER (T) 

       (ABNI RANJAN KUMAR SINHA) 

            MEMBER (J) 
   

 
 


